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repairing raciio-repairing, etc., and as" 
sistance to Yuvak Mandals and MabUa 
Mandala in acquiring a proper under-
standing of tbeir role in programmes 
of rural development. 

Central aid tor Forest development in 
OrIssa 

973. SHRr RASAB'EHARI BEHERA: 
Will the Minister of AGRICULTURE 
be pleased to state: 

(a) the amount of Central assistance 
given for the development of forests 
in Orissa State during 1979-80 and 
1980-81; and 

(b) the amount utilised in the state 
during the above period? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICUL TURE AND 
RURAL RECONSTRUCTION (SHR1 
R. V. SWAMINATHAN): (a) The 
Central assistance given for the De-
velopment of Forests in Orissa during 
1879-80 and 1980-81 are as follows: 

1979-90 

Silipal Tiger 
Resrrve 7.oo,oou.,oo 7,on.noo.oo 

Lac e ~ op  

ment 16,732.()O 54,000.00 

National Park & 
Sanctu:lTies 48,430.{)() 

(b) The total amount utilised by the 
State during 1979-80 is Rs. 6.40,430. 
As regards to the actual utilisation of 
funds during 1980-81, the figure report-
ed so far is Rs. 7.00 lakhs. Works in 
respect of 1980-81 for which the Cent-
ral assistanCe is given are still in 
progress and the actual utilisation of 
the budgeted funds are normally 
known after the completion. of the 
financial year i.e. 31st March. 

3715 LS-9. 

IIIIplemeDtatlOD 01. NatlODa1 Karat BID-
ploymeat Scheme ill a~ DIs. 

trlet, OrIssa 

974. SHRI MANMOHAN TUDU: Will' 
the Minister of RURAL RECONs .. J 
TRUCTION be pleased to state: ' 

(a) what specific works have been 
covered in the Mayurbhanj District of 
Orissa under the National Rural Em-
p o ~nt scheme; and 

(b) the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION (SHRI 
BALEHWAR RAM): (a) and (b). 
National Rural Employment Program-
me (NREP) has come into operation in 
October, 1980 only, replacing the Food 
for Work Programme (FWP). The 
works covered in Mayurbhanj district 
during 1980-81 under FWP-NREP are, 
irrigation works 510. flood protection 
and drainage works 4. soil conserva-
tion ~r s 22. road projects 980, land 
development works 3, school building 
222, wells 126, village tanks and bunds 
166. 

Loss of life aDd property involved ia 
farmers acttation 

975. SHRI MADHAVRAO SCINDIA: 

SHRIR.P.YADAV: 

SHRI BHOGENDRA JHA; 

SHRI R. L. BHATIA: 

Will the Minister of AGRICULTURE 
be pleased to state: 

(a) the total estimated loss of Ufe 
and property involved in the peasants' 
agitations in different States durin; 
1980-81 So tar; .' . 

(b) the precise demands of the pea-
sants of diffenent States as communi-
cated to Government; and . 

, (C) the decisions and steps taken by 
Government to meet the same? 
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nlE MINISTEl{OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION (SHRI 
.. V. SWAMINATHAN): (a) to (c). 
I11fonnation is being collected and 
wiD be Had on the Table of the Sabha. 

ID.erease of sugar production 

976. SHRI K. M. MADHUKAR: 

SHRI CHINTAMANI JENA: 

SHRI CHITUBHAI GAMIT: 

SHRI B. V. DESAI: 

SHRl CHITTA BASU: 

SHRI K. PRADHANI: 

SHRI N. E. HORO: 

Will the Minister of AGRICULTURE 
be pleased to state: 

(a) whether Government has a pro-
posal under consideration to increase 
the capacity of sugar production in the 
country; 

(b) if so, the details thereof; 

(c) whether the new licences will be 
liven for coo-perative sector only as a 
policy uf Government; and 

(d) if so, the details of the policy in 
this reacard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION (SHRI 
R. V. SWAMINATHAN): (a) and (b). 
The Government have decided to in-
crease the sugar production capacity of 
the country by granting licences for 
the establishment of new sugar facto-
ries as well as expansion in the exis-
ting units , in the ratio of 60: 40. 

(C) and (d). According to the guide-
lines ilsued by the Government regard-
Ing the present policy of granting 
licences fOr the establishment of new 
supr factories in the Cooperative! .Pub. Sector 'V\iJ.1 continue in the 
SlztJa Plan. However, in &leas wbere 
the proposals trom the Cooperative/ 
Public. Sector are not received, the 
piopoaala from the Private Sector 
could be <'ODsi4ered. 

eommittee let u» to .. Jato worldac 
of TelephoDe depa,rCmeet 

977. SHRI BAPUSAHEB PARULm-
KAR: 

SHRI K. LAKAPPA: 

SHRI DAR'AM DASS SHAS-
TRI: 

SHRI H. N. GOWDA: 

Will the Minister of COMMUNICA-
TIONS be pleased to state how many 
committees have been set up to go into 
Telephone Department's working in 
the last 25 years and how many.re-
commendations of such commitiees 
have been implementea so far? 

THE MINISTER OF STA'DE IN 
THE MINISTRY OF COMMUNICA-
TIONS (SHRI KARTIK OR'AON) : 
The information is hoeing collected and 
will be laid on the table of the House. 

Stafl' "JUon fa Telephone 
Department 

978. SHRI BAPUSAHEB PARl.JLE-
~ 

SHRI DHARAM DASS SHA-
STRI: 

SHRI H. N. GOWDA: 

Will the Minister of COMMUNICA-
TIONS be pleased to state: 

(a) the extent of overtaffing in the 
Telephone Department; 

(Ib) whether it is fact that while 
world avarage is 100 phones per 
employee, it is only 10 per employee in 
India; and 

(c) if 80 what steps 'Government 
propose to · take in the matter and if 
not, the ·reasons therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMUNICA-
TIONS (SHIU KARTIK ORAON): (a) 
be~ 1. no question of overstallng in 
the Telephone Department as staft Is 
provided apiDlt post. whicb are saIle-
tioned aeeordina to prescribed Donna. 




